High Court of Jammu and Kashmir
(Office of the Registrar General at Jammu)

Notification

No:- |62 3 Dated:- QJQ» - 63"& Q"q

In continuation to this office Notification No.1160/GS dated 05-11-2018,
it is notified for the information of the applicants mentioned here in below that
their applications for the post of District Judge (Direct Quota) have been found
deficient in certain respects, the relevant defects have been shown against their
respective names. Through the medium of this notification, they are informed
to remove the deficiency, within ten days, from the issuance of this
notification:-

Applicants belonging to Kashmir Province:-

S.No Name of the Parentage /Address Deficiency
Candidate
Sh./Ms.
1. Mirza Zahid Khalil| Mirza Mohammad Khalil | Experience Certificate
R/o Mirza Mohalla Tral. not as per prescribed
format.
2. Fayaz Ahmad Ab. Majid Qureshi R/o
Qureshi Kandi, Karnah Kupwara --Do--
3. Feroz Ah. Khan Mohd. Khasru Khan R/o --Do--
Awantipora, Pulwama
4. Sheikh Gowher Mohammad Yousuf Sheikh -=Do--
Hussain R/o Gudder, Kulgam
5, Abdul Bari Mohd. Nazir Fida R/o --Do-
Bemina, Srinagar
6. Mir Sayeem Mir Abdul Qayoom R/o --Do-
Qayoom Karnah, Kupwara
7. Sajad Rashid Ab. Rashid Malik R/o --Do-
Malik Langate Kupwara.
8. Adil Mushtaq Mushtaqg Ahmad Banday --Do-
R/o Zakura, Srinagar
9. Zafar Medhi Gh. Medhi Bhat R/o --Do-

Wahdatpora Budgam.

10. Mubashir Hussain | Abdul Rahim Wani R/o --Do-
Wani Magam, Budgam




AL

Atiqullah Makhdoomi R/o

==Do~-=~

11, Shazia
Makhdoomi Mitrigam Pulwama
12, Shahzad Ahmad Ab. Ahad Yatoo R/o --Do--
Yatoo Bonpora, Baramulla
13, Mudasir Maqbool | Mohd. Maqbool Bhat R/o --Do-~-
Tral, Pulwama.
14, Faizan ul Haq M.M Iqgbal R/o Nowgam, --Do--
Igbal Srinagar.
15. Javid Igbal Ali Mohd Igbal R/o --Do--
Chadoora, Budgam.
16. Ab. I?ehman Malla| Gh. Hassan Malla Wani R/o --Do-~
Wani Trali Payeen, Pulwama
17, Igbal Ahmad Igbal Qadir Akhoon R/o --Do--
Akhoon Gurez, Bandipora
18. Ab. Hameed Ab. Aziz Talee R/o Herpora, --Do--
Talee Pulwama
19, Tabasum Gh. Hassan Wani R/o --Do--
Shutloo, Baramaloo
20. M. Shafi Dar Gh. Rasool Dar R/o --Do--
Zoonipora Budgam.
21. Mehraj ud Din Gh. Mohd. Wani R/o -=Do--
Wani Kakapora, Pulwama
22. Rafia Hassan Gh. Hassan Khaki R/o --Do--
Azadpora, Anantnag
23. Subaya Yasmeen | Master Ghulam Nabi R/o --Do--
Umerabad Zainakot,
Srinagar
24, Mohsin Ul Haque | Mohd. Rajab R/o Khanabal, --Do--
Anantnag.
25. Mohd. Fayaz Gh. Hassan Magrey R/o --Do--
Magrey Kanihama, Budgam
26. Ishfaq Rasool Gh, Rasool Sheikh R/o --Do--
Sheikh Narbal, Budgam.
27. Feroz Ahmad Ab. Gaffar Khan R/o --Do--
Khan Ompora, Budgam
28. Tarik Ahmad M. Yaqoob Khan R/o --Do--
Khan Munand Kulgam.
29. Tabasum Qadir Abdul Qadir Parray R/o --Do--
Parray Sanatnagar, Srinagar
30. Shabir Ahmad Mir| M. Yousuf Mir R/o Jamia ==Do=-
Masjid, Pulwama.
31. Afshan Parvez Masood Parvez Paul R/o --Do--

Paul

Peerbagh, Srinagar




32. Mehreen Mushtaq| Mushtaq Ahmad Malik R/0 --Do--
Gundihadow, Shopian
33. Mir Wajahat Ab. Salam Mir R/o Doru --Do--
Shahabad, Anantnag.
34. Jahangir Ahmad Ab. Rashid Bakshi R/o --Do--
Bakshi Mattan, Anantnag
35. Nadim Majeed Abdul Majeed Dar R/o0 --DO--
Dar Handwara, Kupwara
Applicants belonging to Jammu Province:-
S.No | Name of the Parentage / Address Deficiency
Candidate
Sh. / Ms. _
1. Swati Gupta Kuldip Gupta R/o Gandhi | Experience
Nagar, Jammu Certificate not as
per prescribed
format.
2. Imran Hussain| Gh. Hassan Wani R/o --Do--
Wani Banihal, Ramban
3. Jeewan Kumar Daram Chand R/o Nai Basti, --Do--
Jammu.
4. Hasrat Parvaiz Kabir Hussain Khan R/o --Do--
Mendhar, Poonch
5. Nadir Ali Kurban Ali R/o Shinal --Do--
Doda.
6. Rakesh Rattan Rattan Lal Bhat --Do--
7. Brij Raj Singh Sh. Balwant Singh R/o --Do--
Danni, Kathua
8. Shafeeq Ahmad Qadir Ahmed Malik R/o --Do--
Channi Himmat, Jammu
9. Kapil Verma Dharam Chand R/o --DO--
Nagrota, Jammu
10. Geeta Kumari Dharam Chand R/o New --DO--
Plot, Jammu
11. Dharam Vir Tulsi Dass R/o Ghagwal, --Do--
Sambha
12. Vijay Kumar Rattal Lal R/o Vijaypur, --DO--
Samba
13, Wajahat Hussain| Mazkoor Hussain Qazmi --DO--
Qazmi R/o Surankote, Poonch
14, Sunaina Sat Pal R/o Border Road, --DO—
Samba.
15, Renu Balla Charan Dass R/o Samba. --DO--
16. Rejesh Kumar Sunder Dass R/o Arazi, --DO--
Samba
17. Lovely Mangol Anant Ram R/o Ward No. —-DO--

17, Samba




= 18. Kritika Badyal Nitya Nand Badyal R/o --DO--
Main Bazar, Katra.
’ 19. Munish  Kumar| Lekh Raj Manhas R/o --Do--
Manhas Bhaderwah, Doda
20. Raj Kumar Jai Dev R/o Bani, Kathua --DO--
21. Ajay Gupta Ramesh Chander Gupta R/o --DO--
Vijaypur, Samba
22, Mohinder Singh Sunder Singh R/o Bari- --DO--
Brahmana, Samba
23. Ayjaz Lone Mohd. Anwar Lone R/o | Date of Birth
Mohalla Ustad, Jammu Certificate not
attached.
24, Mudasar Farooq Mohd. Farooq R/o Gool, | Experience
Ramban Certificate not as
per prescribed
format.
25. Renu Dogra Ramesh Chander R/o | Experience
Pamposh Colony, Janipur, | Certificate not
Jammu attached.
26. Dhiraj Gupta Raj Kumar R/o Vijaypur, | Experience
Samba Certificate not as
per prescribed
format.
27. Rahul Mahajan Subash Chander Gupta R/o --DO--
Vijaypur, Samba.
28. Kasturi Lal Sain Dass R/o Rajpura, --DO--
Samba
29. Tabraiz Ahmad Mohd. Sayeed R/o --DO--
Manjakote, Rajouri
30. Khalid Mahmood| Sher  Dil Khan R/o --DO--
Khan Mendhar, Poonch
31. Rishu Mahajan Chandan Mahajan R/o --DO--
Samba.
32. Mrs. Shakti| Fulail Singh R/o Arnora, --DO--
Kumari Doda
33. Rani Kiyala Sohan Singh R/o Bari --DO--
Brahmana, Samba.
34. Pravin Pandoh Dalip Kumar Pandoh R/o --Do--
New Plots, Jammu
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It is further notified that application forms of the applicants namely Shri Aijaz
Magbool Wani S/o M. Magbool Wani R/o Boniyar, Baramulla and Shri Tariq
Mijahid S/0 Khadam Hussain R/o Chenani, Udhampur are rejected due to reason that
they are overage.



Further, the application of Shri Jawaid Abdullah S/o0 Mohd. Abdullah Mir R/o

Mir Mohalla, Pulwama is accepted, subject to the outcome of the SWP No0.2709/2018
filed by him.

The applications of the below mentioned applicants, who have applied under

RBA category, are accepted subject to the condition that they shall produce their
valid category certificates on or before the date of interview/ viva voce:-

S.No | Name of the Candidate | Parentage / Remarks
Sh. / Ms. Address
1 Mohd. Sadiq Dar Tahir Ahmad Dar R/o | Under process RBA
Kachloo, Kupwara. certificate attached.
2 Rajeev Kumar Chuni Lal R/o | Invalid RBA
Billawar, Kathua Certificate (as the
same has not been
renewed).
3 Asheesh Singh Kotwal Daya Krishen Kotwal | Copy of the RBA
R/o Khara, Doda. certificate not
attached.
4 Arshid Pervaiz Babu Hussain R/o | Invalid RBA
Darhal, Rajouri Certificate as the
same has not been
renewed.
5 Amit Prakash Sehgal Dhan Raj Sehgal R/o -=-Do--
Batote, Ramban

By order

(Sa A

Regist péral

No:- 59949 - 9&_) G<s Dated:- 2.3 - <3~ 9.a\F
A

Copy to the :-

NEpwbR

N o

10.

Principal Secretary to the Hon’ble Chief Justice, High Court of J&K.
Secretary to Hon’ble Mr. Justice Ali Mohammad Magrey
Secretary to Hon’ble Mr. Justice Dhiraj Singh Thakur.
Secretary to Hon’ble Mr. Justice Tashi Rabstan .
Secretary to Hon’ble Mr. Justice Sanjeev Kumar .
...... for information of their Lordships.
Registrar Vigilance High Court of J&K for information
Registrar Judicial, High Court Wing, Jammu /Srinagar

Principal District and Session Judge
........ for information and necessary action, With the direction to issue the experience

certificate as per the prescribed format attached to the above mentioned notification

strictly.

Director Information, J&K Srinagar.
... With the request to get the notification published in the two English Daily

Newspapers having vide circulation in Jammu and Kashmir Provinces as well as

through print media.
CPC ,e-Courts, High Court of J&K, for uploading the same in the official Website of The

Hon’ble High Court.
Regis W(%



ANNEXURE-B

Office of the Principal District and Sessions Judge,

Registrar Judicial, High Court Wing ' .

It is certified that Mr./Ms.

S/o/D/o R/o ;

who has been enrolled as an Advocate vide , is a

practising Advocate in the Courts of Civil and Criminal jurisdiction and he is in actual

practice for a period of not less than seven years as on

Seal and Signature of the
Issuing Authority

V/



